Exchange in respect of listed companies and

companies should be given.
* Dependant here means a person substantiaily dependent on the income of the
employee,

7

/ 9".4
‘[,0,"’?:?&/,6 Y“r‘i%g:%:‘lsii::i%df!l!‘!
I,QC|CL¥5|"\P“¥CL, son/daughter/wife of NIl Ratan Pragad _
10€d....... 2.0 oonre yeaS, belonging to Bi.h.q.!f...!:@gﬁl@ﬁyﬁ..&é&.fimblx.:Sffﬁf*l‘m”f
service and presently warking as Pfxsonq,gsafé{"i"l\t

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  PRatalls of movable assets
{Assets in joint name indicating the extent of joint ownership will aiso have to be

given) : ‘

Sr. Description Seif | Spouss | Dependant-1 | Dependant-2 | Dependant-3 |

o : RIPR [ - i e

i Cash a

Gl el a0,000/= [SLRdE |- el 2

(i1} | Deposits in it !

Banks, Financial | 5B BVM | Saving ! ;
Institutions And Patina A-CCCU"'\'*( = ' f\[ [' ’ r\, | }
N L

Non-Banking 12,205/~ | %o.000/- .
. Financial i

2383 Companies

712 \z¢ | (i) |Bonds, o i , - ;
Debenturas and NI NI Ny N /
Shares in 3800/~ ;
companies Pex wiont, |

(iv) | Other financial LICW 3 . ‘ |
institutions, sy : : 1
NSS, Postal W00l N | N N N
Savings, LIC g;mu all
Policies, etc d

(v) | Motor Vehicles Bl : . -

| (details of Nt Nt Nt NI LT
make, etc.)

(vi) | Jeweliery (give P :
details of Gle"Mg-Gme e d BN NN N/
::Lg‘:; o S”U’é’lf—Soa. Gilver- 209 -

(vil) | Other assets, : : i :
such as values N N1 N ) N NP
of claims /
interests

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock

as per books in the case of non listed




B.

[Note: Properties in joint ownership indicating the extent of joint ownership will
aiso have to be Indicated]

Br.

'+

Description

Seif | Spouse

)

“Dependant-1

Name

" Depandant-2
o Hame

Dependant-3 |
Etc. Nama

(i)

Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)

-Current market value |

Nil

Ni |

N

N

N

(hi)

Non-Agricultural Land
« Locatlon(s})

- Survey number(s)

- Extent (Totai
measurement)

-Current market value

N

N

N

Nil

N/

(i}

Bulldings {Commercial
and residential)
Location(s)

- Survey /door
number(s}

- Extent (Total
measurement}

- Current market
value

i
1

Ni |

N |

NI/

(iv)

Houses / Apartments,
etc.

- Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement) -

- Current market
value

i

Nil NG

Ni |

(v)

Others (such as

interast in property)

(2)

[HUEJTAL]

Eu ZQ“E A |

NG

AN:’!

1 glve herein below the details of my hahlilties / overdugs o publle financial

institutions and government dues:-
[MNote : Please glve separate details for each item)

Sr. | Description Name & address of Bank / Amount outmnflng as
No. Financial Institutions(s) / on 102.0.2.:8 b
_ & Depar (s) A
a) | (i) Loans from Banks SBI BVM Fatuna 3,95,949.00
(I} Loans from financial .
institutions _ Ni | i Nil
(iil) Government Dues:
(a) dues to departments NT | N
| dealing with government
accommeodation
(b) dues to departments '
dealing with supply of ‘N Ni/
water el
{c) dues to departments
dealing with supply of : ¥
electricity NI el

M




(d) dues to departments
dealing with telephones

1
sahemeved

Ny/

Ny |

(e) dues to departments
dealing with government
transport (including
aircraft and helicopters)

Nil Ny ]

{f) Other dues, If any

AR gl

(b}

(1) Income Tax including
surcharge [Also indicate
the assessment year upte
which Income Tax Return
flled. Give also Permanent
Account Number (PAM)]

FLVPP36T5P Ni/
2024-25

(i) Wealth Tax [Also
Indicate the assessment
year upto which Weaith
Tax return filed.]

NI _ Ni)

{Hl) Sales Tax [Only in
case of proprietary

 business]

NT | NT)

(iv) Property Tax.

Slele o o

C.  Parsonal Detajl

GPF/CPF/PRAN No.

Gender

Date of Birth

Class/Group - 3

Cadra

Home District

I hereby declare
knowledge and belief.

| 110144294414 |

- [
L V]

(M/F)

&

1121113 [13[|5] (oommry

(Full Na

e.g. B.A.S.-Blhar Administrative Service,

B.5.5.- Bihar Secretarlat Service sfc.)

Bequsaxal

--------------------

Date:1002.:.2026..

Nota:

that the above details are true to the best of my

/‘qﬁ@"’/{”
SHIITALUNE .. (i aediiaisiansins Cidrakne i aasetiey
Name of Emplwea BPa /5!5 \SL’ P ALY Lo

--------------------------------------------

Depa rtment: 14y, Lﬂf{ S, f 41L’ Lf.ﬂ.&iiﬁ.‘;&é\g&

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.

Al




